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(5). 1TA 179/2023

COMMISSIONER OF INCOME TAX

EXEMPTION DELHI .. Appellant
Versus

IILM FOUNDATION ... Respondent

(6). 1TA 181/2023

COMMISSIONER OF INCOME TAX

EXEMPTION DELHI .. Appellant
Versus

IILM FOUNDATION ... Respondent

(7). 1TA 182/2023

COMMISSIONER OF INCOME TAX

EXEMPTION DELHI . Appellant
Versus

IILM FOUNDATION ... Respondent

Advocates who appeared in these cases:

For the Appellant : Mr Abhishek Maratha, Mr Apoorv Agarwal, Mr

Parth Samwal, Ms Nupur Sharma, Mr Gaurav Singh,
Mr. Bhanukaran Singh Jodha, Ms Muskaan Goel and
Mr Himanshu Gaur, Advocates.
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For the Respondent . Mr Ronhit Jain, Mr Aniket D. Agrawal, Mr Samarth
Chaudhari, Mr V.K. Anand and Ms Ankita, Advocates.



